287 Bills Introduced

[Shrimati Indira Gandhi]

¢o-operation in the important tasks before
us,

14.40 hrs.

ENLARGEMENT OF THE APPELLATE
(CRIMINAL) JURISDICTION OF THE
SUPREME-COURT BILL

Extension of Time for Presentation of
[Report of Select Committee

SHRI SHRI CHAND GOYAL (Chandi-
garh); Sir, 1 beg to move:

“That this House do extend the time
appointed for the presentation of the.
Report of the Select Committee on the
Bill to enlarge the appellate jurisdiction
of the Supreme Court in regard to
criminal matters upto the first day of
next session.”

MR. DEPUTY-SPEAKER: The question
is:
“That this House do extend the time
appointed for the presentation of the
Report of the Select Committee on the
Bill to enlarge the appellate jurisdiction
of the Supreme Court in regard to
crimipal matters upto the first day of
the next session,"”
The motion was adopted

14.41 brs,

OIL-FIELDS (REGULATION AND
DEVELOPMENT) AMENDMENT BILL.*

THE MINISTER OF PETROLEUM &
CHEMICALS AND MINES & METALS
(DR. TRIGUNA SEN): Sir, I beg to move for
leave to introduce a Bill further to amend the

Oil-fields (Regulation and Development) Act,
1948,

MR. DEPUTY-SPEAKER: Shri Shiv
Chandra Jha has written to me that he wants
to oppose the introduction of this Bill.
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adz) gisiie faw, 1969 § wEaE
&1 fadg F3ar g 1 ao dh i & dfa-
W & wiffes & gmfes g faqw
€ | § a9 & gfagm A gfraw
foree &Y Y 53 &R 54 & N faamar
A i oA 3 HEgr A R
“Regulation and development of oil

fields and mineral oil resources; petro-
leum and petroleum products; other

liquids and substances declared by
Parliament by law to be dangerously
inflamable.”

TFET 54 ¥ Fgraan § -

“Regulation of mines and mineral deve-
lopment to the cxtent to which such
regulation and development under the
control of the Union is declared by
Parliament by law to be expedient in
the public interest,”
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g Fwm agar g fF ag fadus o
dfaem & uF gew oA F gonfaw Ad
taferag st favafam S e s g
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A F A HR AIA BT AR AEA R
fmAeTET 7 & fow ow fadgsw W
T F 9 § A5, A At suw
q9-ATT AT FT G TTH QA AR
famra @, 3w & AqsEEm § I
TpE T ST qHIA-HEAT & i
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